233 Bills introduced SRAVANA 18, 1896 (SAKA)

PUBLICATION AND IMPORT OF

POLITICAL LITERATURE BY FOR-

EIGN MISS'ONS IN INDIA (REGU-
LATION) BILL*

SHRI SAMAR GUHA Contai): I
beg to move for leave to introduce a
Bill to regulate the publication and

import of political literature by
foreign missions in India.
MR DEPUTY-SPEAKER: The

question 1s:

“1hat leave ne «¢ranted to intro-
duce a Bl to rezulaic the publi
cation and impoirt of political lite-
rature by foreign mi- 10ons 1in India”

The motion was adopted
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CONSTITUTION (AMENDMENT)
BILL*

(Amendment of articles 24, 84, ete.)
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The yues-

“That leave be gr.nifed io intro-
duce a Bill further to amend the
Constitution of India’

The motion was adopted.
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MONOPOLIES AND RESTRICTIVE
TRADE PRACTICES (AMENDMENT)
BILL*

(Amendment of sections 2, 20, etc.)
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MR DEPUTY-SPEAKER The qyues-
tion 1<

*That ledave be granted to intro-
duce a Bill to amend the Mono-
polies and Restrictive Trade Prac-
trces, Act, 1969 "

The motwon was adopted
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UNFMPLOYMENI ALLOWANCE
BILL:

S11R1 VIKRAM MAIIAJAN (Kan-
gra) T beg to move o1 leave to in-
iroduce a Bill to provide for compul-
sory payment of allowance to  all
unemployed peisons i the country.

MR DEPUTY-SPEAKER The « ues-
tion 18

That leave Le graniel o intro-
duce a Bi'l to provide for compul
cory payment of allowance to al
unemployed persons in the cout try”

The motion was adopted

*Published in Gazzette of India Extraordinary,

dated 9-8-74.

SIRI VIKRAM MAHAJAN I in-
troduce the Bill
Part II section 2.



